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Shri P. C. Borooah: The hon.
Deputy Minister was referring to an
ordinance, What is that ordinance,
we do not know.

Mr. Speaker: When was it promul-
gated?

Shri B. R. Bhagai: As I said, the
Supreme Court invalidated the Assam
Taxation Act levying duty on tea and
Jute. That was invalidated because
the President’s assent was not obtain-
ed. On that technical ground, with-
out going into the merits, they said
that the measure was invalid.

This wag set right by the assent to
the promulgalion of ©n  Ordinance
given by the President and subseq-
uently the assent to the State Bill,

National Consciousness among
Students

+
" Shri Pangarkar:
Shri Ram Krishan Gupla:
Shri D. C. Sharma:
Shri Prakash Vir Shastri:
Shrimati Krishna Mebta:
Shri Kalika Singh:
Shri Pahadia:
| Shri Bhakt Darshan:

*1408,

Will the Minister of Education be
Pleased to refer to the reply given to
Starred Question No. 443 on the 24th
November, 1960 and state:

(a) whether Governmeny have
finalised the programme to develop
on a nation-wide scale a national
consciousness among the country's

youth, particularly its school-going
children; and

(b) if =0, the details thereof?

The Minister of Education (Dr, K. L.
Shrimali): (a) A proposal to set up a
Commuttee to work out a detailed
programme in this regard is under
consideration.

(b) Does not arisc.

I might further inform the House
that we are finalising the terms of
reference and the personnel of the
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Committee, and as soon as this is
finalised we will make an announce-
ment.

Shri Pangarkar: While finalising
the terms of reference, will the views
of the various educational institu-
tions in the States be taken into con-
sideralion?

Dr. K. L. Shrimali: That will be for
the Committee to consider.

Shri D. C. Sharma: May I know if
the exact definition of the term
“national consciousness” will also be
one of the terms of reference of the
Committee?

Dr. K. L. Shrimali;: I suggest that
the hon. Member may wait till we
finalise the terms of reference.
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Raja Mahcendra Pratap: When our
hon. Prime Minister himself is think-
ing in terms of One World, is it not

better that we develop world con-
sciousness among the students?

Dr. K. L. Shrimali: One world con-
sists of different nations.
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Durgapur Coal Washery
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[ Shri Morarka:
"1409. \ Shri Nathwani:

Will the Minister of Steel, Mines
and Fuel be pleased to state:

(a) what iz the installed capacity
of the coal washery at Durgapur;

(b) whether preduction is accord-
ing to its capacity; and

(c) it not, the reasons for the same?

The Minister of Bteel, Mines and
Fuel (Sardar Swaran Singh) (a) 360
tons per hour or 800,000 tons per
year.

(b) and (c). The washery has al-
ready weshed upto 75 per cent. of its
monthly rated capacity though it
started washing only in August 1960,
The main reason for its not being
worked to the full capacity is the ex-
cessive supply of §"” coal in the feed.
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Shri Morarka: In answer to a pre-
vious question it was stated that from
the inception till 30th November 1960
the total production was only 98,000
tons. And this commenced on 2nd
April 1960. So during the cight
months the production was only 98,000
tons. May I know the reason for
the great shortfall in production, and
also how the supply to the Durgapur
steel works had becn made?

Sardar Swaran Singh: The hon.
Member ig referring to old dates. I
would like to give some figures about
the present rate of production. In
January 1961 it was 50,881 tons; in
February 1961 it was 39,608 tons; and
in March 1961 it was 45403 tons.
The main reason for its not washing
Lo its requisite capacity today is Lhat
the entire coke oven plant in Durga-
pur has not yet been commissioned.
So it is washing 1o meet the require-
ments of Durgapur, and the project
authoritics are - satisfied that the
washery is working satisfactorily.
And it can produce at the rate of 360
tons of washed coal per hour, that is,
at the rate of 8 lakh tons of washed
coal per year,

Shri Morarka: May I know the
total cost of this washery and whether
it has been taken over from the con-
tractors?

Sardar Swaran Singh: For that 1
would require notice, because that
does not flow from this question.

Shri Morarka: May I know whether
it is not a fact that for some time,
for want of coal the production in
Durgapur has suffcred, and also whe-
ther the figure of 8 lakh tons given
by the hon. Minister is for a eight-
hour shift or sixteen hours shift?

Bardar Swaran Bingb: There were
difficulties with regad to the ecoal
supply. But thut is a matter of
several months now. For the last
several months now, os I have al-
ready informed the House, coal sup-
plies to Durgapur as also to other
plants have been satisfactory. It is
not possible to say if production at





